IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:28-10-2024

Date

28.10.2024

ABLAPL-
89549/2024 |28.10.2024 |77/ 0" o, |S DAS Order Dtd. 2024-10-23
ABLAPL-
89550/2024 28.10.2024 770 " | IDP DASH Order Dtd. 2024-10-23
ABLAPL-
89551/202428.10.2024 |7 557 ) [BB MALLICK Order Dtd. 2024-10-23
ABLAPL-
89552/202428.10.2024 7700 IS SAMAL Order Dtd. 2024-10-23
ABLAPL-
89553/202428.10.2024 |77, 1 ), |S SAMAL Order Dtd. 2024-10-23 BAIL-1
ABLAPL-
89554/2024 28.10.2024 |77 0 ) SK SAMAL Order Dtd. 2024-10-23
ABLAPL-
89555/2024 28.10.2024 |77 /0 0 o IS SAMAL Order Dtd. 2024-10-23
ABLAPL-
89556/2024 28.10.2024 770 " | IDP DASH Order Dtd. 2024-10-23
ABLAPL-
89557/202428.10.2024 750", [RB MISHRA Order Dtd. 2024-10-23
BLAPL COURT
89558/2024 |28.10.2024 R SETHI NO. 2 |Order Dtd. 2024-10-23
4201/2024
OLD
BLADL- COURT
89559/20241|28.10.2024 RK MALLICK NO. 2 |Order Dtd. 2024-10-23
4892/2024
OLD
WRIT
WP (C) - COURT ol BRANCH
89626/2024 |28.10.2024 |, o2y o0, [K N SAHOO No. & (order Dtd. 2024-09-18 (DTVISTON
BENCH-1)
WP (C) - GANESH COURT Cial
89627/2024128.10.2024 |, o0r 0o, | Ciaoen Sena No. ¢ order Dtd. 2024-10-28
WP (C) - KANTHAMANT COURT
89629/2024|28.10.2024 |0 0000, oo No. ¢ |Order Dtd. 2024-10-22
WP (C) - SUDHANSU COURT il
89630/202428.10.2024 | o, 00 000 fon e T No. ¢ order Dtd. 2024-10-22
89631/2024(28.10.2024  [WP(C)- IBIJAY KU. (COURT |Order Dtd. 2024-10-21
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24370/2024 [SETH NO. 6
89634/2024 |28.10.2024 ?iéii;2024 A K SAHOO ES?RE Order Dtd. 2024-10-21
89640/2024 |28.10.2024 ?g;gé;2024 R CH ROUT ;g?Rg Order Dtd. 2024-10-21
89642/2024 |28.10.2024 §E£S;;2024 S DAS ;g?Rg Order Dtd. 2024-10-23
89645/2024 |28.10.2024 ?gii;;2024 RK MALLICK ES?RE Order Dtd. 2024-10-22
89647/2024 |28.10.2024 25252;2024 RK MALLICK ES?RE Order Dtd. 2024-10-22
89648/2024 |28.10.2024 2552;;2024 SK RATH ES?RE Order Dtd. 2024-10-28
WRIT
89649/2024 |28.10.2024 25522;2024 G D MALLICK ES?RE Order Dtd. 2024-10-21 ?E?SigION
BENCH-3)
89651/2024 |28.10.2024 ?Eig;;2024 SR PATTANATK ES?RE Order Dtd. 2024-10-23
89652/2024 [28.10.2024 22522;2024 L MOHANTY ES?RZ Order Dtd. 2024-10-28
89653/2024 [28.10.2024 g?;g;;2024 ;gigEAiU‘ ES?RE Order Dtd. 2024-10-21
89654/2024 [28.10.2024 §§£§;;2024 P K MOHANTY ;g?Rg Order Dtd. 2024-10-23
89655/2024 [28.10.2024 gi{g;;2024 MR PADHI ES?RZ Order Dtd. 2024-10-23
89657/2024 |28.10.2024 §§é51;2024 GAYATRI DAS ES?RZ Order Dtd. 2024-10-22
89658/2024 |28.10.2024 22{22;2024 MR PADHI ;g?Rg Order Dtd. 2024-10-23
89661/2024 |28.10.2024 ggéié;2o24 :Xﬁ;ﬁKANTA ;g?Rg Order Dtd. 2024-10-22
89662/2024 |28.10.2024 §§2¥§524 giEEQK KUMAR ES?RZ Order Dtd. 2024-10-23
89663/2024 |28.10.2024 §§§¥2524 ?iﬁgiK KUMAR ;g?Rg Order Dtd. 2024-10-23
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CRLMP-

BYOMAKESH

COURT

89664/2024 [28.10.2024 |, RO FoURC lorder ptd. 2024-10-22
TRE (C) - COURT
89665/2024 28.10.2024 N. ROUT NO. |Order Dtd. 2024-11-25
324/2024 P
COURT
89666/2024 |28.10.2024 [ABLAPL= I, paAT DASH NO. |Order Dtd. 2024-10-23
5517/2024 P
APl COURT
89667/2024 28.10.2024 B. K. PANDA NO. |Order Dtd. 2024-10-21 BATL-1
10498/2024 o
COURT
WP (C) - MANORANJAN B B
89668/2024 (28.10.2024 |5, )7 [ Tg. Order Dtd. 2024-10-23
p () - COURT
89669/2024(28.10.2024 oo o) M MOHANTY Tg. Order Dtd. 2024-10-23
COURT
ABLAPL- JADUNATH
89670/2024 28.10.2024 || gao oo, (S0 $2. Order Dtd. 2024-10-23
COURT
WP (C) - ACHYUTANANDA B B
89671/2024 (28.10.2024  |ye oo, (oo e Tg. Order Dtd. 2024-10-22
COURT
ABLAPL- JADUNATH
89672/2024 (28.10.2024  |zogboro (SRR gib 2 lorder Dtd. 2024-08-13 BATIL-2
B () COURT
89673/2024 |28.10.2024 B K DALAT NO. 2 lorder Dtd. 2024-10-22
25493/2024
OLD
COURT
CRLMC-
89674/2024 |28.10.2024 H. K. PATRA NO. 2 lorder Dtd. 2024-10-23
3314/2024
OLD
p () - COURT
89675/2024 28.10.2024 B P TANGA NO. 2 lorder Dtd. 2024-10-22
26082/2024
OLD
I COURT
89676/2024 28.10.2024 SARAT DASH NO. 2 lorder Dtd. 2024-10-21 BATL-1
8653/2024
OLD
S COURT
89678/2024 (28.10.2024 P. K. SWAIN NO. 2 |Order Dtd. 2024-10-23
25895/2024
OLD
e (C) COURT
89679/2024 (28.10.2024 P. K. SWAIN NO. 2 |Order Dtd. 2024-10-23
25896/2024
OLD
WP (C) - COURT o
89680/202428.10.2024 oo "L7 M BARIK FoORT lorder ptd. 9999-12-31
WP (C) - COURT o
89682/2024 28.10.2024 oo ob7 oo D K JENA FoORT lorder ptd. 2024-10-21
WP (C) - COURT o
89684/2024 (28.10.2024 |5 )7 IR K SAHU FoORT lorder ptd. 2024-10-21
WP (C) - COURT
89685/2024 (28.10.2024 |5 )7 IR K SAHU s %L lorder Dtd. 2024-10-21
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WP (C) -

COURT

89687/2024 |28.10.2024  |,coyc o0, (A B MALLICK No. & (Order Dtd. 2024-10-22
WP (C) - COURT

89688/202428.10.2024 | jco° o, |L PANDA No. 5 (Order Dtd. 2024-10-22
WP (C) - COURT

89689/2024|28.10.2024 | 70" 0, M. K. PANI No. = |Order Dtd. 2024-10-23
WP (C) - COURT

89690/2024 28.10.2024 |5 75 o0, L D PANDA No. 5 (Order Dtd. 2024-10-22
WP (C) - COURT

89691/2024 28.10.2024 |) /22" [B. K. PATI No. & (order Dtd. 2024-10-23
WP (C) - COURT

89692/2024 |28.10.2024 |, 1,0 oo, [B. K. PATI No. & |Order Dtd. 2024-10-23
WP (C) COURT

89693/202428.10.2024 | ;50" o, IS MOHANTY Tg. Order Dtd. 2024-11-26
WP (C) - COURT

89694/202428.10.2024 | o o5 ), M. M. NAYAK $g. Order Dtd. 5000-01-01
WP (C) - COURT

89695/2024 28.10.2024 | 020" 0, B K DAS Tg. Order Dtd. 2024-10-22
WP (C) COURT

89696/202428.10.2024 |- o0 o, |S MOHARANA Tg. Order Dtd. 2024-10-22
WP (C) - COURT

89697/2024|28.10.2024 | o2t A B MALLICK ?8. Order Dtd. 2024-10-22
WP (C) COURT

89698/2024 28.10.2024 | jcocg’ 0o, [P. C. DAS Tg. Order Dtd. 2024-10-21

COURT

WP (C) - GIRISH KUMAR WRIT

89700/202428.10.2024 |5 20 00 | aRay Ti. Order Dtd. 2024-10-28 ERANCH-S
T COURT

89701/2024 28.10.2024 | jcooc’ oo, [R K MOHANTY $2. Order Dtd. 2024-10-22
WP (C) COURT

89702/202428.10.2024 |55 o, [R K MOHANTY TZ. Order Dtd. 2024-10-22
WP (C) - BISWAJIT COURT

89703/2024|28.10.2024 |70, 00 oo |oaog No. & [0rder Dtd. 2024-09-18
WP (C) - COURT

89704/202428.10.2024 |5 o35 o, [R K MOHANTY No. o (Order Dtd. 2024-10-22
ABLAPL- COURT

89705/2024 |28.10.2024 [ 70 - ISAMIR BARIK No. & |Order Dtd. 2024-10-23
ABLAPL- COURT

89706/202428.10.2024 [T 000 ISAMIR BARIK No. o |Order Dtd. 2024-10-23
ABLAPL- COURT

89707/2024 |28.10.2024  [.77"7 |GANESH SAHOO No. 5 |Order Dtd. 2024-08-31
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| | | o> |
ABLAPL- COURT
89708/2024 |28.10.2024 GANESH SAHOO [C. NO. 2 |Order Dtd. 2024-07-29 BAIL-2
7367/2024
OLD
WP (C) - BISWAJIT COURT il
89709/2024 |28.10.2024 |, ,o0 0oy |canoo C. No. & (order Dtd. 2024-10-22
WP (C) - BISWAJIT COURT ol
89710/2024|28.10.2024 | 5oc0’ 0o |oaiag C. No. 5 (Order Dtd. 2024-09-18
WP (C) - BISWAJIT COURT L
89711/2024 |28.10.2024 |58 o |oot o C. No. & (order Dtd. 2024-10-22
WP (C) - COURT o WRIT
89712/2024|28.10.2024  |J'( 00’ ) 0.4 |S MOHARANA  C. No. 1 |Order Dtd. 2024-12-17 BRANCEH-4
WP (C) - BISWAJIT COURT Cial
89713/2024|28.10.2024  |5oo00 0o oot C. No. & (order Dtd. 2024-10-22
BLAPL- COURT
89714/2024|28.10.2024  [Yc o), |SUBRATA PANDA C. No. o (Order Dtd. 2024-09-11
WP (C) - BISWAJIT COURT ol
89715/2024 |28.10.2024 5= 070000, |oaan C. No. o |Order Dtd. 2024-10-22
WP (C) - COURT e
89716/2024|28.10.2024 |y o257 o, [P. K. SWAIN C. No. & (order Dtd. 2024-10-23
WP (C) - PRASANNA COURT Cial
89717/202428.10.2024 |7 0y ooy [eovar swaty (- No. o (Order Dtd. 2024-10-22
WP (C) - COURT i
89718/2024 28.10.2024 |, % oo, |S. K. OJHA  C. No. & (order Dtd. 2024-10-22
COURT
ABLAPL- PRADEEP KUMAR
89719/2024 28.10.2024  [J o/ o [Laon C. NO. 2 [order Dtd. 2024-08-09
OLD
WP (C) - COURT
89720/2024 |28.10.2024 BHARAT BEHERA [C. NO. 2 |order Dtd. 2024-10-23
18761/2024
OLD
COURT
WP (C) - SANJAYA KUMAR 10
89724/202428.10.2024 | S 20 o ey C. NO. 2 |order Dtd. 2024-10-23
OLD
WP (C) - COURT
89725/202428.10.2024 SUBRATA PANDA [C. NO. 2 [0rder Dtd. 2024-10-23
25836/2024
OLD
COURT
WP (C) - PRASANNA il
89727/202428.10.2024  |jcoie ooy et cungy (C ggb 2 |order Dtd. 2024-10-23
COURT
WP (C) - B. K. ol
89728/2024 128.10.2024 )00 0000y byl Do C. ggb 2 |order Dtd. 2024-10-22
89729/2024(28.10.2024 WP (C) - |SANJIB KUMAR |[C. (COURT |Order Dtd. 2024-10-22
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23002/2024 BHANJADEO NO. 2
OLD
COURT
WP (C) - SUBHA KUMAR o
89730/2024(28.10.2024 |0 e 0o, lurcinn NO. 2 |order Dtd. 2024-10-22
OLD
WP (C) - COURT
89732/2024(28.10.2024 P. BASTIA NO. 2 |order Dtd. 2024-10-22
24907/2024
OLD
COURT
WP (C) - SRINIBASH o
89733/2024 128.10.2024 oo o0 000y hintn iy Tg. Order Dtd. 2024-10-22
WP (C) COURT
89734/2024(28.10.2024 |, o oo, [A. K. MOHANTY Tg. Order Dtd. 2024-10-22
COURT
WP (C) - PRASANNA o
89735/2024 |28.10.2024  |,oclo 0o, [koMAR SWATN Tg. Order Dtd. 2024-10-22
WP (C) COURT
89736/2024 |28.10.2024  |,ool0 0o, [P. K. SWAIN Tg. Order Dtd. 2024-10-22
WP (C) - COURT
89737/2024(28.10.2024 25567 /2024 |SRNGRAM DAS Tg. Order Dtd. 2024-10-22
WP (C) - COURT
89738/2024(28.10.2024 LINGARAJ DASH NO. |order Dtd. 2024-10-22
25624/2024 10
COURT
WP (C) - PRASANNA o
89739/2024 (28.10.2024 25712/2024 [KUMAR PATRA Tg. Order Dtd. 2024-10-22
BLADL— COURT
89740/2024(28.10.2024 T R DAS NO. |Order Dtd. 2024-05-20
3822/2024 10
COURT
WP (C) - ASHOK KUMAR o
89741/2024 |28.10.2024 |, 000 oo, cnaty Tg. Order Dtd. 2024-10-23
CRIMC- COURT
89742/2024(28.10.2024 M. R. SAHOO NO. 2 |order Dtd. 2024-09-04
3318/2024
OLD
MACA- COURT MISC.
89743/2024(28.10.2024 J DEHURY NO. 2 |order Dtd. 2024-10-22 APPEAL
386/2024
OLD SEC.
MACA- COURT MISC.
89744/2024(28.10.2024 S SWAIN NO. 2 |order Dtd. 2024-10-22 APPEAL
386/2024
OLD SEC.
COURT
WP (C) - WRIT
89745/2024 |28.10.2024 || S5o0 o0, [P K MOHANTY ggb 2 |0rder Dtd. 2024-10-22 BRANCH- 6
COURT
WP (C) - o WRIT
89746/2024 128.10.2024 12505 o0, A K JATI NO. 2 |order Dtd. 2024-10-22 BRANCH- 6
OLD
WP (C) - COURT
89748/2024(28.10.2024 G. D. MALLICK NO. 2 |order Dtd. 2024-10-22
26000/2024 oLp

TTh) 7 | a2 a2 a2 | a2 1T e a2y a2y 1T a2 1Ty e a2 | a=

=

=

NN NN




BLAPL-

COURT

89749/2024|28.10.2024 [/ "o o, [P K BARIK NO. 2 [0rder Dtd. 2024-10-23 BAIL-1
OLD
WP () - COURT
89750/2024 (28.10.2024 G. D. MALLICK NO. 2 |0rder Dtd. 2024-10-22
25963/2024
OLD
WP (C) COURT
89751/2024 (28.10.2024 H.K. PANDA NO. 2 [0rder Dtd. 2024-10-04
18999/2024
OLD
e (0) - CouRt sRANCH
89752/2024 |28.10.2024 |, g2 00, (G- D. MALLICK ggb 2 |order Dtd. 2024-10-22 (DIVISION
BENCH-3)
COURT
CRLREV- CRIMINAL
89753/2024 |28.10.2024 |0, 0., K. SAHOO ﬁg. Order Dtd. 2024-03-11 REVISTON
WP (C) - COURT
89754/2024 128.10.2024 |, o0 0., (G- D. MALLICK Tg. Order Dtd. 2024-10-22
COURT
WP (C) - el WRIT
89755/2024128.10.2024 | oogl 0o, |S. BARIK ?g. Order Dtd. 2024-09-30 BRANCH-7
WP (C) - COURT
89756/2024(28.10.2024 | 0 o, |G- D. MALLICK ﬁg. Order Dtd. 2024-10-22
WP (C) - COURT
89758/2024 |28.10.2024 |, /o0 oo, (G, D. MALLICK Tg. Order Dtd. 2024-10-22
WP (C) - COURT
89759/2024|28.10.2024 | 0o 0o, |G, D. MALLICK $g. Order Dtd. 2024-10-22
— COURT
89760/2024 (28.10.2024 D DASH NO. |Order Dtd. 2024-10-23 BAIL-2
10372/2024 Ay
WP (C) - COURT
89761/2024 |28.10.2024 |, 1o0 500, |G- D. MALLICK ?g. Order Dtd. 2024-10-22
COURT
WP (C) - el WRIT
89762/2024 |28.10.2024 | /120,00, M R SAHOO Tg. Order Dtd. 2024-09-30 BRANCH-1
COURT
CRLMC- SAYANTAN CRIMINAL
89763/202428.10.2024 |- U0 000 Do Tg. Order Dtd. 2024-11-12 MTse
COURT
WP (C) - DILLIP KUMAR
89764/2024128.10.2024 |, 0000y [arumra $g. Order Dtd. 2024-10-23
COURT
CRLMC- CRIMINAL
89765/2024 |28.10.2024 |5 o |S. BARIK Tg. Order Dtd. 2024-11-25 MIse
WP (C) - COURT
89766/2024 |28.10.2024 |, /o000, |S. K. ROUT Tg. Order Dtd. 2024-10-23
CRLMC- BYOMAKESH COURT CRIMINAL
89767/202428.10.2024 00 o000 lorTpaTHY No.  |order Dtd. 2024-10-22 MIse
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15
e () - COURT
89769/2024 (28.10.2024 |70 0)7 IR, K. SAHU Tg. Order Dtd. 2024-10-23
S COURT
89770/2024 28.10.2024 |2 'c17 IS, K. MOHANTY 28. Order Dtd. 2024-11-13
COURT
WP (C) - ASHOK KUMAR L
89771/2024[28.10.2024 o, o7 OSe gg. Order Dtd. 2024-11-05
p () - COURT
89772/2024[26.10.2024 o=, C)7 K. C. PANDA gg. Order Dtd. 2024-10-23
R (C) - COURT
89773/2024 (28.10.2024 P. K. DAS NO. |order Dtd. 2024-12-02
327/2024 P
COURT
80775/2024 |28.10.2024 | TRPCRL= |0 ¢ KaR NO. |Order Dtd. 2024-10-23
89/2024 P
COURT
CRLMC- CRIMINAL
89776/2024 28.10.2024 |- . D PARIDA $2. Order Dtd. 2024-10-23 e
COURT
89777/2024 |28.10.2024 | TRPCRL= | vrSHRA NO. |order Dtd. 2024-10-23
86/2024 P
ABLAPL- COURT
89779/2024 |28.10.2024 J KAMILA NO. |order Dtd. 2024-10-21 BATL-2
11460/2024 P
COURT
ABLAPL- HEMANTA KUMAR
89780/2024 28.10.2024 |17 4cc /2004 lTnapATEY $2. Order Dtd. 2024-10-21
COURT
ABLAPL- HEMANTA KUMAR
89782/2024 [28.10.2024 || 0, oo oy §2. Order Dtd. 2024-10-21
COURT
ABLAPL-
89784/2024 [28.10.2024 S0 0000 e ¢ pas 2 §g. Order Dtd. 2024-10-21
TRP (C) — AJAYA KUMAR COURT B B
89785/2024 28.10.2024 | goo0) SO co R order pa. 2024-11-18 M.J.C
ABLAPL- COURT
89786/2024 28.10.2024 |0/ N0 IBALARAM SINGH ro ] lorder Dtd. 2024-10-23
ABLAPL- COURT
89767/2024 28.10.2024 |00 )0 BALARAM SINGH ro ] lorder Dtd. 2024-10-23
ABLAPL- COURT
89788/2024 28.10.2024 || e /oo, [BALARAM SINGH s ] lorder Dtd. 2024-10-23
ABLAPL- COURT
89789/2024 (28.10.2024 D SAMAL NO. 2 lorder Dtd. 2024-10-21 BATL-1
10580/2024
OLD
CRLMC- COURT
89790/2024 |28.10.2024 BALARAM SINGH NO. 2 |Order Dtd. 2024-10-23
3251/2024
OLD
ABLAPL- COURT
89791/2024 28.10.2024 700 B BEHERA co % lorder ptd. 2024-10-21
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| | oLp |
- COURT
89792/2024 |28.10.2024 B R MOHANTY NO. 2 |Order Dtd. 2024-10-23
3864/2024
OLD
ABLAPL- COURT
89793/2024 |28.10.2024 M MOHANTY NO. 2 |Order Dtd. 2024-10-21
11437/2024
OLD
CRLMC— RAMESH COURT
89795/2024 28.10.2024 (o700 |cHANDRA NO. 2 |Order Dtd. 2024-10-23
MAHARANA OLD
ABLAPL- COURT
89796/2024 |28.10.2024 AK JATI NO. 2 |Order Dtd. 2024-10-21 BAIL-2
10060/2024
OLD
COURT
ABLAPL- BYOMAKESH
89797/2024 28.10.2024 S0 e NO. 2 lorder Dtd. 2024-10-21
OLD
COURT
ABLAPL- BYOMAKESH
89798/2024 28.10.2024 20 R 235 2 lorder Dtd. 2024-10-21
COURT
89799/2024 (28.10.2024 (ABLAPL™ p oprnr NO. 2 |Order Dtd. 2024-10-21
9445/2024
OLD
COURT
89800/2024 (28.10.2024 ABLAPL™ 1y Navak NO. 2 lorder Dtd. 2024-10-21
11441/2024
OLD
ABLAPL- COURT
89801/2024 |28.10.2024 PK LENKA NO. 2 |Order Dtd. 2024-10-21 BATL-2
11047/2024
OLD
ABLAPL- COURT
89802/2024 |28.10.2024 RK MALLICK NO. 2 |order Dtd. 2024-10-21
11462/2024
OLD
ABLAPL- COURT
89803/2024 |28.10.2024 PK MOHANTY NO. 2 |order Dtd. 2024-10-21
11534/2024
OLD
COURT
89804/2024 |28.10.2024  “BLAPL™ ¢ paRIK NO. 2 |Order Dtd. 2024-10-23
11606/2024
OLD
ABLAPL- COURT
89805/2024 |28.10.2024 RK MANGARAJ NO. 2 |Order Dtd. 2024-10-23
11591/2024
OLD
COURT
89806/2024 |28.10.2024 [PBLAPL™  hp sENa NO. 2 |Order Dtd. 2024-10-21
11603/2024
OLD
COURT
89807/2024 (28.10.2024 (ABLAPL™ ¢ caMaL NO. 2 |Order Dtd. 2024-10-23
11608/2024
OLD
COURT
89808/2024 |28.10.2024 [PABLAPL™ I vrsHRA NO. 2 lorder Dtd. 2024-10-23
11588/2024
OLD
COURT
89809/2024 (28.10.2024 CBLAPL™ g Rrout NO. 2 |Order Dtd. 2024-10-23
11596/2024
OLD
89810/2024(28.10.2024 |ABLAPL-  |N SAHOO (COURT |Order Dtd. 2024-10-23 BAIL-1




11592/2024 NO. 2
OLD
COURT
89811/2024 28.10.2024 (ABLAPL™ 1y ¢ saHOO NO. 2 |Order Dtd. 2024-10-23
11604/2024
OLD
ABLAPL- COURT
89812/2024 |28.10.2024 GANESH SAHOO NO. 2 |order Dtd. 2024-10-23
11607/2024
OLD
N COURT
89813/2024 |28.10.2024 MD BISWAL NO. 2 |Order Dtd. 2024-10-21
9642/2024
OLD
COURT
ABLAPL- GYANA RANJAN
89814/2024 28.10.2024  orecls S NO. 2 |order Dtd. 2024-10-23
OLD
COURT
ABLAPL- SANJIBR KUMAR
89821/2024 28.10.2024 |2 E e e ggb 2 lorder Dtd. 2024-10-21
ABLAPL- COURT
80822/2024 128.10.2024 P. K. BEHERA NO. 2 |Order Dtd. 2024-10-23 BATL-1
11643/2024
OLD
MOHENDRA COURT
ABLAPL-
89823/2024 28.10.2024 200000 | KUMAR NO. 2 |Order Dtd. 2024-10-21
MOHAPATRO OLD
ABLAPL- COURT
80824/2024 128.10.2024 DILLIP SAMAL NO. 2 |Order Dtd. 2024-10-21 BATL-1
11465/2024
OLD
COURT
ABLAPL- SANTOSH KUMAR
89825/2024 28.10.2024 2L RETE o oy c NO. 2 |Order Dtd. 2024-10-21
OLD
ABLAPL- COURT
89826/2024 |28.10.2024 P. K. BEHERA NO. 2 |Order Dtd. 2024-10-21
11452/2024
OLD
COURT
ABLAPL- SANJIB KUMAR
89827/2024 28.10.2024 |20 0TS R gib 2 lorder Dtd. 2024-10-21
COURT
ABLAPL- SANJIB KUMAR
89828/2024 28.10.2024 o tel I gib 2 lorder Dtd. 2024-09-30
B () - COURT
89829/2024 |28.10.2024 S. C. DAS NO. 2 |order Dtd. 2024-10-23
25784/2024
OLD
COURT
TRPCRL- KAPILA CHARAN
89830/2024 [28.10.2024 | borT A0 Tg. Order Dtd. 2024-12-02
CRLMC- COURT
89831,/2024 |28.10.2024 C. R. KAR NO. |order Dtd. 2024-10-23
3914/2024 P
— COURT
89832/2024 |28.10.2024 SUMAN MITRA NO. |order Dtd. 2024-10-23
3905/2024 P
CRLMC- COURT
89833/2024 28.10.2024  |5g0C> . |J. P. BEHERA NO. |order Dtd. 2024-10-23
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COURT

CRLMC- SURYAKANTA
89834/2024(28.10.2024 |20 o | oa et Tg. Order Dtd. 2024-10-23
COURT

CRLMC- MANOJ KUMAR
89835/2024 |28.10.2024 | Zo 0 o | as TZ. Order Dtd. 2024-10-23

CRIMO- COURT
89836/2024 (28.10.2024 G. JAYASINGH NO. |0Order Dtd. 2024-10-23

3889/2024 16

CRLMC- COURT
89837/2024 (28.10.2024 G. JAYASINGH NO. |Order Dtd. 2024-11-13

3903/2024 s

COURT

CRLMC- KAMALAKANTA
89838/2024|28.10.2024 | 200" 0 buomanTa Tg. Order Dtd. 2024-10-23

WP (C) - COURT A
89845/2024(28.10.2024 |0, >0 0o, [B. SAMAL No.  (0rder Dtd. 2024-10-28

WP (C) - COURT o WRIT
89854/2024|28.10.2024 |00, 0o, [D SAMAL No. 7 |order Dtd. 2024-10-23 BRANCH-2

WP (C) - COURT o WRIT
89855/2024|28.10.2024 ;oo 0 oo, [D SAMAL No.  (0rder Dtd. 2024-10-23 BRANCH-2

WP (C) - COURT A WRIT
89856/2024(28.10.2024 | Z0-%) o) |S R PARIDA No.  (order Dtd. 2024-10-23 BRANCH-S

WP (C) - COURT o WRIT
89857/2024|28.10.2024 | "0o ) o, |S PARIDA No. 7 |order Dtd. 2024-10-23 BRANCH-5

WP (C) - COURT o WRIT
89858/2024|28.10.2024 | “0o% o) |S R PARIDA No.  (0rder Dtd. 2024-10-23 BRANCH-S

WPC (OAC) - COURT o
89859/2024|28.10.2024 ;o0 o 00" IS R MOHANTY No. 7 |order Dtd. 2024-10-22 OA Branch

WP (C) - COURT o
89860/2024|28.10.2024 | 025 ) ), [DILLIP SAMAL No. 7 |order Dtd. 2024-10-23

WP (C) - COURT .
89861/2024(28.10.2024 |, o020, [DILLIP SAMAL No.  (order Dtd. 2024-10-23

WP (C) - COURT o
89862/2024 |28.10.2024 |, o0, 0, [DILLIP SAMAL No.  (order Dtd. 2024-10-23

WP (C) - COURT o
89863/2024 |28.10.2024 |, oo0 0, [DILLIP SAMAL No.  (order Dtd. 2024-10-23

WP (C) - COURT o
89864/2024128.10.2024 |, oo 0, [DILLIP SAMAL No. p (order Dtd. 2024-10-23

WP (C) - COURT .
89866/2024|28.10.2024 | ooc o), [DILLIP SAMAL No. 7 |order Dtd. 2024-10-23

WP (C) - COURT .
89867/2024|28.10.2024 | cooo o, [DILLIP SAMAL No. 7 |order Dtd. 2024-10-23

CRLREV- COURT CRIMINAL
89868/2024(28.10.2024 |- 0o M BARAL No.  (0rder Dtd. 2024-10-09 REVTSION

ABLAPL- JAYAKRISHNA COURT
89871/2024 (28.10.2024 |11 0/ oy [uomn pamen N0 (order Dtd. 2024-10-23
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ABLAPL- JAYAKRTISHNA COURT
89872/2024 [28.10.2024 S per s A ran c. OURT lorder prd. 2024-10-23
COURT
89873/2024 |28.10.2024 | CREREV. oy Navak C. NO. 2 |Order Dtd. 2024-10-23
542/2024
OLD
COURT
ABLAPL- JAYAKRTISHNA
89874/2024 28.10.2024 1 e ran c. gib 2 lorder Dtd. 2024-10-23
B () - COURT
89875/2024 |28.10.2024 L.SAHOO c. NO. 2 |order Dtd. 2024-10-23
24330/2024
OLD
COURT
89876/2024 |28.10.2024 ABLAPL™ o v MISra C. NO. 2 |Order Dtd. 2024-09-10
9681/2024
OLD
COURT
89878/2024 |28.10.2024  SBLAPL™ 0 sona c. NO. 2 lorder Dtd. 2024-10-23
7429/2024
OLD
ABLAPL- COURT
89885/2024 128.10.2024 D. MOHAPATRA |C. NO. 2 |Order Dtd. 2024-10-21
11295/2024
OLD
COURT
WP (C) - MANOJ KUMAR B B WRIT
89888/2024 28.10.2024 o D)0 NS ggb 2 lorder Dtd. 2024-10-21 o CH_g
COURT
89889/2024 (28.10.2024 “BLAPL™ o ¢ pas c. NO. 2 lorder Dtd. 2024-10-23
11656/2024
OLD
CRLA- JADUNATH COURT
89891/2024 28.10.2024 |10 (SRR c. FOURT lorder prd. 2024-10-28
COURT
80894/2024 |28.10.2024 |CRDREV. o R Kar c. NO. 2 lorder Dtd. 2024-10-23
551/2024
OLD
CRLREV- COURT
89895/2024 |28.10.2024 SARAT DASH  |C. NO. 2 |order Dtd. 2024-10-23
525/2024
OLD
CRLA- COURT
89898/2024 28.10.2024  |00P° H. K. MOHANTA C. FOURT lorder prd. 2024-10-22
ABLAPL- NIRANJAN COURT
89899/2024 28.10.2024  [torpcs (RN c. FoURT order ptd. 2024-10-23
WP (C) - GYANENDRA COURT B B
89900/2024 [28.10.2024 | ) 1 AL C- COURT lorder prd. 2024-10-22
COURT
89901,/2024 28.10.2024 |[CREREV= |0 ¢ Dpas c. NO. 2 lorder Dtd. 2024-10-23
590/2024
OLD
CRLREV- COURT
89902/2024 |28.10.2024 SAMIR BARIK |C. NO. 2 |order Dtd. 2024-10-23
550/2024
OLD
COURT
WP (C) - TAPAN KUMAR L
89903/2024 28.10.2024 o o)7Ly c. ggb 2 lorder Dtd. 2024-10-22
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WP (C) - COURT
89904/202428.10.2024 |50 ~0" 0, [KARMA DAS c.o. Tg. Order Dtd. 2024-11-18
COURT
ABLAPL- JYOTISH
89905/2024 28.10.2024 | o0 b o b A (G0 $2. Order Dtd. 2024-10-23
ABLAPL- COURT
89906/2024 (28.10.2024 BK PANDA c.o. NO. |0order Dtd. 2024-10-23 BAIL-1
11569/2024 s
89548/2024 [28.10.2024 £ (C)~ MANAS PATI  |GENERAL Order Dtd. 2024-10-23
19249/2024
89561/2024 |28.10.2024 |"E(C)~ PRATIMA NAYAK |GENERAL Order Dtd. 2024-10-23
Y 25599/2024 :
89566/2024 |28.10.2024 "2 (C)~ PRATIMA NAYAK |GENERAL Order Dtd. 2024-10-21
Y 25629/2024 :
SA- SECOND
89570/202428.10.2024 |To oo [PRATIMA NAYAK GENERAL Order Dtd. 2024-02-01 S EDEAL
ARBP- PRASANNA
89574/202428.10.2024 5,0 | ovar Nanpa |GENERAL Order Dtd. 2024-10-23 M.J.C.
WP (C) - CHIRANJEEV ol
89619/202428.10.2024  |750 0" o4 |npyapausany  |CENERAL Order Dtd. 2024-09-24
WP (C) - SANDHYARANT o
89624/202428.10.2024  |[7-o72" 0 o (ANt GENERAL Order Dtd. 2024-10-23
WP (C) - SANJIB KUMAR o
89656/2024 28.10.2024 oo o0” o0y |oams GENERAL Order Dtd. 2024-10-21
WP (C) - SANJIB KUMAR o
89659/2024 (28.10.2024 5o o000 |oams GENERAL Order Dtd. 2024-10-21
WP (C) - SANJIB KUMAR o
89660/2024 (28.10.2024  |oco oo | amy GENERAL Order Dtd. 2024-10-21
RVWPET- SANDHYARANTI . . CIVIL
89677/2024128.10.2024 389/2023 PANT GENERAL Entire Brief REVISION
WP (C) - PRASANNA o
89726/202428.10.2024  |Jooos oo leomar swarn  |CENERAL Order Dtd. 2024-10-23
WP (C) - SANJIB KUMAR o
89731/202428.10.2024 5o =0 000 | ars GENERAL Order Dtd. 2024-10-21
89757/2024 [28.10.2024 [ DLAPL- SK SAMIM GENERAL Order Dtd. 2024-10-23 BAIL-2
Y 11613/2024 :
CRLA- MANOJ KUMAR CRIMINAL
89768/202428.10.2024 | o0 o s GENERAL Order Dtd. 2024-02-27 ADDEAL
WRIT
WP (C) - TAHASILDAR BRANCH
89774/202428.10.2024 ;7o oo | nanpswaR | CENERAL Order Dtd. 2024-01-09 (DTVISTON
BENCH-3)
WRIT
WP (C) - TAHASILDAR, o BRANCH
89781/2024(28.10.2024 |, cg o ooo ot A (GENERAL Order Dtd. 2024-01-19 (DTVISTON
BENCH-3)
ABLAPL- SAPANA
89783/2024(28.10.2024 | 00 5 o Lo eapapaR (CENERAL Order Dtd. 2024-10-28
89815/2024(28.10.2024 |CRLLP- IM.K. RANA GENERAL | lOrder Dtd. 2024-02-29 BAIL-1
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71/2006 |
CRLA- CRIMINAL
89816/2024 |28.10.2024 |00 .. M.K. RANA GENERAL Order Dtd. 2024-02-29 ADDEAL
CRLA- CRIMINAL
89817/2024 |28.10.2024 |, .2 ... M.K. RANA GENERAL Order Dtd. 2024-02-29 ADDEAL
WP (C) - CHIRANJEEV ol WRIT
89818/202428.10.2024 | o0 o o hUsay | GENERAL Order Dtd. 2024-07-31 R ANCH-S
CRLA- MANOJ KUMAR CRIMINAL
89819/202428.10.2024 | o0 Lo s GENERAL Order Dtd. 2024-02-29 ADDEAL
CRLA- MANOJ KUMAR CRIMINAL
89820/202428.10.2024 |50 Lo GENERAL Order Dtd. 2024-02-29 ADDEAL
CRLA- MANOJ KUMAR CRIMINAL
89844/202428.10.2024 |00 Lo s GENERAL Order Dtd. 2024-02-29 ADDEAL
GCRLA- MANOJ KUMAR CRIMINAL
89846/2024 28.10.2024 |, 70> CANA GENERAL Order Dtd. 2024-02-29 ADDEAL
WP (C) - KRISHNA ol
89847/202428.10.2024 |70 o2 o o louanDra sapy |CENERAL Order Dtd. 2024-10-22
WP (C) - MANAS RANJAN . WRIT
89879/202428.10.2024  |goo70 o0 [panna GENERAL Final Order BRANCH-1
BLAPL- BIDYADHAR
89880/202428.10.2024 [T\ "0 0o loaenn GENERAL Order Dtd. 2024-10-28
SA- MANOJ KUMAR SECOND
89881/202428.10.2024  |J00 Lgo0 |pava GENERAL Order Dtd. 2024-09-10 EDEAL
CMAPL- MANOJ KUMAR
89886/202428.10.2024 |7, oo s GENERAL Order Dtd. 2024-05-17 M.J.C.
WP (C) - MANOJ KUMAR o WRIT
89890/2024 28.10.2024 |, 0200 o oo GENERAL Order Dtd. 2024-10-21 ERANCEH-8
WP (C) - MANOJ KUMAR el WRIT
89893/202428.10.2024 | o200 o b GENERAL Order Dtd. 2024-03-21 BRANCH-1
89547/2024 28.10.2024  |[2oAF” SP DAS GENERAL Order Dtd. 2024-09-26 BATL-1
e 6769/2024 :
BLAPL-
89560/2024 28.10.2024 [ oo b0, B MOHANTY GENERAL BAIL-1
BLAPL-
89562/2024128.10.2024 [y g0 /5y, S BISWAL GENERAL
WRIT
WP (C) - BRANCH
89563/2024 |28.10.2024 ||, c, oo, [R K MOHABHOI |GENERAL (DTVISTON
BENCH-1)
WRIT
WP (C) - BRANCH
89564/202428.10.2024 | oc, o0, [R K MOHABHOI |GENERAL (DTVISTON
BENCH-1)
WRIT
WP (C) - BRANCH
89565/2024 |28.10.2024 o0, 0) o |R K MOHABHOI |GENERAL (DTVISTON
BENCH-1)
89567/2024(28.10.2024  [WP(C) - R K MOHABHOI |GENERAL | WRIT
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8015/2023 BRANCH
(DIVISION
BENCH-1)
WRIT
WP (C) - BRANCH
89568/2024128.10.2024 7913/2023 R K MOHABHOI |GENERAL (DIVISION
BENCH-1)
WRIT
WP (C) - BRANCH
89569/2024 128.10.2024 7911/2023 R K MOHABHOI |GENERAL (DIVISION
BENCH-1)
WRIT
WP (C) - BRANCH
89571/2024 128.10.2024 7908/2023 R K MOHABHOI GENERAL (DIVISION
BENCH-1)
SA- SECOND
89572/2024(28.10.2024 ;07 o000 [C R NAYAK GENERAL oy
WRIT
WP (C) - BRANCH
89573/2024128.10.2024 15937/2024 B K MOHARANA |GENERAL (DIVISION
BENCH-1)
89575/2024 |28.10.2024 |CONTC~ L D SAHOO GENERAL CONTEMPT
-10- 6892/2022
89576/2024 28.10.2024 "2 (C)- N C SINHA GENERAL
-10. 19655/2008
RVWPET-
89577/2024 (28.10.2024 o000 ° |SBUDGATA GENERAL
89578/2024 [28.10.2024 WL~ KSHISH GENERAL
-10- 5972/2004
89579/2024 [28.10.2024 |WE(C)~ KSHISH GENERAL
18630/2024
89580/2024 28.10.2024 |99~ S K BEHERA  |GENERAL
-10- 3708/1993
TRP (C) -
89581/2024 128.10.2024 179/2024 D PATTANATIK GENERAL
MATA- PetitionAnnexure,Entire FIRST
89582/2024 28.10.2024 |5 50 o |G. PATRA GENERAL oedor. i
WP (C) - WRIT
89583/2024 128.10.2024 2451/2006 B R SENAPATI GENERAL BRANCH=6
Order Dtd. 2022-08-
MATA- L. } FIRST
89584/2024128.10.2024 75/2016 G. PATRA GENERAL 24Petition, Annexure, Entire APPEAL
Order,
JCRLA- CRIMINAL
89585/2024 28.10.2024 3500 loHCLC GENERAL omnr
RSA- SECOND
89586/2024 28.10.2024 |07 M NAYAK GENERAL ot
WP (C) - WRIT
89587/2024[28.10.2024 |}7 o7 oIS K ROUT GENERAL o CH
SA- SECOND
89588/2024 128.10.2024 120/1998 R C PATTANATIK GENERAL APPEAL
WP (C) -
89589/2024 128.10.2024 N R PANDA GENERAL
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WP (C) -

89590/2024 128.10.2024 294/2002 N R PANDA GENERAL
WP (C) - WRIT
89591/2024 128.10.2024 16060/2024 M R SAHOO GENERAL BRANCH-1
WP (C) - WRIT
89592/2024|28.10.2024 37919/2023 M R SAHOO GENERAL BRANCH-3
WP (C) - WRIT
89593/2024 28.10.2024 (50 50" s parTDA GENERAL o NCH3
89594/2024 28.10.2024 |"E(C)~ P K LENKA GENERAL
-10. 5004/2011
o MISC.
89595/2024128.10.2024 G C JENA GENERAL APPEAL
17/2011
SEC.
89596/2024 [28.10.2024 |WELC)~ D K BEHERA  |GENERAL
-10. 21776/2024
CRLMP- WRIT
89597/2024 28.10.2024 ([7 000 D SAMAL GENERAL o CHT
89598/2024 28.10.2024 |"E(C)- P K ROUTRAY |GENERAL
10 31398/2011
WRIT
WP (C) - BRANCH
89599/2024 128.10.2024 32352/2020 S MOHARANA GENERAL (DIVISION
BENCH)
BLAPL-
89600/2024 128.10.2024 1979/2024 PC MISHRA GENERAL
89601/2024 28.10.2024 |WE(C)~ A SAHOO GENERAL
-10. 25101/2012
89602/2024 28.10.2024 |1 A K MISHRA  |GENERAL
10 964/2024
89603/2024 |28.10.2024 B~ A K MISHRA  |GENERAL
-10- 945/2024
WP (C) - WRIT
89604/2024 28.10.2024 )0 2l IR C SAHOO GENERAL o eH_T
BLAPL-
89605/2024 28.10.2024 222707 P K DAs GENERAL
BLAPL-
89606/2024 128.10.2024 8349/2024 P K DAS GENERAL BAIL-2
CMP- WRIT
89607/2024 28.10.2024 ([~ . |H K BHOL GENERAL o eH_T
CRLREV- CRIMINAL
89608/2024[28.10.2024 |0 b G C JENA GENERAL e
89609/2024 (28.10.2024 (ABLAPL™ ¢ ¢ BISWAL  |GENERAL BATIL-2

10161/2024
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CRLMC- CRIMINAL
89610/2024128.10.2024 4558/2014 K RANA GENERAL MISC
CRLMC-
89611/2024128.10.2024 12/2010 N SHADANGI |GENERAL
89612/2024 28.10.2024 |"E(C)~ P KAR GENERAL
0 26198/2024
WP (C) - WRIT
89613/2024|28.10.2024 17557/2020 |F K DAS GENERAL BRANCH-7
89614/2024 [28.10.2024 |WE ()~ SAHOO GENERAL
0 8685/2009
89615/2024 |28.10.2024 |EXP-7/2023|S BISWAL GENERAL CIVIL
.10. REVISION
89616/2024 (28.10.2024 |EXP-7/2023|S BISWAL GENERAL CIVIL
.10. REVISION
SECOND
89617/2024128.10.2024 RSA-7/2023 K BEHERA GENERAL APPEAL
BLAPL-
89618/2024128.10.2024 11786/2023 DAS GENERAL BAIL-1
ABLAPL-
89620/2024 28.10.2024 |2 B N DASH GENERAL
CRLREV- CRIMINAL
89621/202428.10.2024 |0 BARAL GENERAL mUTSION
SAO- SECOND
89622/2024 [28.10.2024 7" o BASTIA GENERAL S oeaL
89623/2024 [28.10.2024 |NE(C)~ R SWAIN GENERAL
0. 20540/2024
WP (C) - WRIT
89625/202428.10.2024 [ (710 P R SWAIN GENERAL R
WRIT
WP (C) - BRANCH
89628/202428.10.2024 |30 b oo |s K BISWAL  |GENERAL (DTVISTON
BENCH-3)
WRIT
WP (C) - BRANCH
89632/2024128.10.2024 25548/2024 HOTTA GENERAL (DIVISION
BENCH-2)
WRIT
WP (C) - BRANCH
89633/202428.10.2024 ;oo o |D HOTTA GENERAL (DTVISTON
BENCH-2)
WRIT
WP (C) - BRANCH
89635/202428.10.2024 ;o0 o D HOTTA GENERAL (DTVISTON
BENCH-2)
WRIT
WP (C) - BRANCH
89636/202428.10.2024 |, o) o |D HOTTA GENERAL DTVISTON
BENCH-2)
WP (C) - WRIT
89637/2024 [28.10.2024 |, (07 . ID HOTTA GENERAL ARG
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(DIVISION
BENCH-2)
WRIT
WP (C) - BRANCH
89638/2024 28.10.2024 70 )7 b moTTA GENERAL rvrSTON
BENCH-2)
WRIT
WP (C) - BRANCH
89639/2024 28.10.2024 o0 007 Ip HOTTA GENERAL i
BENCH-2)
WRIT
WP (C) - BRANCH
89641/2024128.10.2024 25544/2024 D HOTTA GENERAL (DIVISION
BENCH-2)
WRIT
WP (C) - BRANCH
89643/202428.10.2024 o0 207 |p HOTTA GENERAL OTYISTON
BENCH-2)
WRIT
WP (C) - BRANCH
89644/2024128.10.2024 25577/2024 D HOTTA GENERAL (DIVISION
BENCH-2)
WP (C) - WRIT
89646/2024128.10.2024 3527/2024 B BEHERA GENERAL BRANCH-5
89650/2024 |28.10.2024  2J¢ N C SINHA GENERAL
-10. 2476/1999
89681/2024128.10.2024 ABLAPL- NIRANJAN ROUT |GENERAL Order Dtd 2024-10-18
s 11365/2024 € :
89683/2024128.10.2024 ABLAPL- NIRANJAN ROUT |GENERAL Order Dtd 2024-10-18
-10. 11365/2024 :
89686/2024 28.10.2024 |"E(C)- K MOHANTY GENERAL Order Dtd. 2024-09-26
-10. 23408/2024 .
89699/2024 128.10.2024 BLAPL- MR SAHOO GENERAL Order Dtd 2024-10-08
-10. 10072/2024 :
i MISC.
89721/2024 |28.10.2024 S ROUT GENERAL Order Dtd. 2024-10-01 APPEAL
726/2015
SEC.
MACA- MISC.
89722/2024 |28.10.2024 S ROUT GENERAL Order Dtd. 2024-10-01 APPEAL
730/2015
SEC.
non MISC.
89723/2024 |28.10.2024 S ROUT GENERAL Order Dtd. 2024-10-01 APPEAL
731/2015
SEC.
CMP- AMRESH WRIT
89747/202428.10.2024 |30 o GENERAL Order Dtd. 2024-06-18 R NCH1
MATA- FIRST
89778/2024(28.10.2024 117/2019 Y DAS GENERAL APPEAL
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ABLAPL- BIBHUTI
89794/2024 (28.10.2024 7,000 IRANJAN GENERAL Order Dtd. 2024-10-21
MOHANTY
89839/2024 (28.10.2024  ABLAPL™  1n I ENka GENERAL Order Dtd. 2021-12-11 BATL-2
-10. 15039/2021 |° :
89840/2024 |28.10.2024 (SBLAPL™ 1o ¢ DASH  |GENERAL Order Dtd. 2022-07-06 BATL-1
10 6499/2022 |°° K- :
TRP (C) -
89841/202428.10.2024 || 307c)°  |R. ACHARYA  |GENERAL Order Dtd. 2024-10-22 M.J.C
89842/2024 28.10.2024 [PBLAPL™ 1o o pasH  |GENERAL Order Dtd. 2024-07-02 BATL-2
-10. 6503/2024 |°° %- :
ABLAPL-
89843/2024 28.10.2024 o000 [P. K. DASH  |GENERAL Order Dtd. 2024-07-22
COPET-
89848/2024128.10.2024 18/2007 K DAS GENERAL
COPET- CIVIL
89849/2024 28.10.2024 |S077 " |k DAS GENERAL e eon
COPET-
89850/2024 128.10.2024 25/2007 K DAS GENERAL
COPET-
89851/2024128.10.2024 27/2007 K DAS GENERAL
COPET-
89852/2024128.10.2024 48/2016 K DAS GENERAL
COPET-
89853/2024 28.10.2024 |, bo0 o K DAS GENERAL
89865/2024 [28.10.2024 |"E (&)~ N R BEHERA  |GENERAL
-10. 14199/2007
ABLAPL-
89869/2024 128.10.2024 H. K. BHOL GENERAL Order Dtd. 2021-07-30 BAIL-2
8409/2019
WP (C) - MANOJ KUMAR WRIT
89870/2024128.10.2024 10743/2024 PANT GENERAL Annexure BRANCH-6
WRIT
WP (C) - BRANCH
89877/2024128.10.2024 14810/2015 T KAMILA GENERAL (DIVISION
BENCH-2)
CONTC-
89882/2024128.10.2024 2117/2024 D. MOHAPATRA |GENERAL Order Dtd. 2024-08-21 CONTEMPT
. MISC.
89883/2024 128.10.2024 K SAHOO GENERAL APPEAL
515/2002
SEC.
WRIT
We (C) - o BRANCH
89884/2024 28.10.2024  [h0 C)7  |D. MOHAPATRA |GENERAL Order Dtd. 2023-07-07 DTVISION
BENCH-3)
WA—- PRAVAKAR WRIT
89887/2024 (28.10.2024  [noc oo (PRI GENERAL Order Dtd. 2023-12-15 S mEAL
89892/2024(28.10.2024 |BLAPL- (CHHABI RANA |GENERAL | lorder Dtd. 2024-10-08 BAIL-1
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| 110026/2024 | |
89896/2024 28.10.2024 |"E(C)- S. K. ACHARYA GENERAL Order Dtd. 2024-10-07
-10. 24891/2024 [°° K- :
WP (C) - SARAT KUMAR B B
89897/2024 28.10.2024 |70 )7 I GENERAL Order Dtd. 2024-10-07
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